Jilla Seva Sadan, Jalaram Bapa
Mandir Road, Valsad-396001

Collector & District Magistrate Phone No. (02632) 244274, 244279

Office, Valsad Fax No. (02632) 249335, 243417
Email- collector-val@gujarat.gov.in
No. ACB/MSC/ws. 2001 /2024 Dt.24/04/2024
To.
Registrar,

National Green Tribunal (Western Zone),
New Administrative Building, D-Wing,
Ist floor, Opposite Council Hall, Camp,
Pune, Maharashtra 411001

Sub. : Original Application No.784/2022
Ref. : 1. NGT ORDER O.A. No.784/2022
2. This Office letter no. ACB/WATER LOGGING/Ws 2918 —2919/2023
Dt.25/09/2023
3. Joint Site Visit Report of Committee nominated by District Magistrate
Valsad dated.16/12/2023

According to the above subject, Petitioner Bharatbhai N. Desai’s land of survey no.
1993, survey no.1984/1 and 1984/2 which has been acquired in the Service Road by
Railway Agency DFCC. Making the service road higher than the petitioner's land and not
making a drainage system as well Due to non-drainage of rainwater from Pardi and
surrounding areas, the applicant's land is waterlogged for a long period of time.

Due to which the petitioner's land gets eroded and there are fruit trees on that land.
Due to lack of proper solution, the petitioner filed a case, which has been filed in the Hon.
National Green Tribunal. Under the claim of the petitioner, Hon. National Green Tribunal
on 13/03/2023 in original application No.784/2022 ordered to constitute a joint committee
and instructed to take action regarding the damage after inspecting the site.

As per the reference order, a team of officials from the concerned department was
formed under the leadership of Deputy Collector and Province Officer, Pardi to inspect the
location and take necessary action and report if any environmental laws and norms are
violated.

In which Regional Officer, Gujarat Pollution Control Board Vapi, Deputy Director,
Horticulture Valsad, Executive Engineer, Damanganga Canal Division No. 03 Balitha
Vapi, Tehsildar Pardi, Chief Officer Municipal Corporation Pardi, Deputy Executive
Engineer Damanganga Canal Subdivision No. 11 Pardi and Head Quarter Assistant,
District Inspector Office, Valsad’s Joint report had sent on date 10/05/2023 and Navsari
Agricultural University’s Agricultural Experimental Center,Paria-Pardi,Dist.Valsad had
inspected the site on 17/05/2023 and sent the report to this office.

According to the report of the joint team inspection, presently there are mango and
sapota trees on the land of Survey No.1993. 1984/1 and 1984/2 in Pardi, Poniya Railway
Phalia, taluka Pardi. In the western part of this land, rain water used to drain through natural
runoff for years in the land owned by the Railway Department. On which it has been closed
due to construction of service road parallel to the track going from Valsad to Mumbai. This
road length is 300 meters long.

Due to the above situation, the rain water coming through the uplands of Pardi area
is not properly drains from the land of Survey No. 1993, 1984/1 and 1984/2. Further, due
to water logging, change in water flow. new inflow of rain water causes soil erosion leads
to 23-Mango trees, 51-Sapota trees and 7-Coconut trees have dried up. This proves that the
environment has been damaged.
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According to report of Deputy Director, Horticulture department, Valsad with
reference to Circular No. LAQ-22-2018/1550/GH dated 12/01/2021 of the Department of
Revenue, Government of Gujarat. the value of the damaged trees can be estimated as
follows.

Hichest price for Total amount
Detail of | Estimated "EHERL B IL_ number = according to Maximum
No. trees above 7 :
trees age ) . of trees price of tree above 7
years (per tree)
years
1 Sapota 0ta 35 Rs.38.400 51 REAR8A0
years
Coconut
2 | (high 30 years Rs.15.000 7 Rs.1,05,000/-
grade)
g | Mango 25 years Rs.40.000 23 Rs.9.20,000/-
(Kesar)
Total Rs.29,83.400/-

The report given by the joint team was sent to your office and DFCCIL by letter
Number. ACB/WATER LOGGING/Ws.2918-2919/2023 Dt.25/09/2023. But through
DFCCIL's letter no. MUM/N/EN/CTP-12/Pardi/416 Dt.02/09/2023 asked us to accompany
with their officials to inspect the spot.

Then, we have nominated 3 member Committee Consisting of Deputy Executive
Engineer, Damanganga Canal Sub-division no.l1-Pardi, Deputy Executive Engineer,
Damanganga Canal District Division No.03,Balitha-Vapi and Deputy Project
Manager/Engg/Valsad/DFCCIL.

Accordingly, a joint site visit was carried out on 16/12/2023 by the committee
members and following points have been noted: -

1. The work of making service road & Tracks parallel to DFCCIL track from new
pardi Station Building to Lc 90 is being carried out by DFCCIL (PSU under
Ministry of Railways). The contractor engaged for this work is M/s Express
Freight Consortium. This work is being supervised by PMC-2R (ZMT-2)
engaged by DFCCIL.

2. DFCC has constructed Road & formation in its own land after extending all the
existing Railway bridges to dispose the rain water.

3. Asthe adjoining complainant's land is in low laying area, water gets accumulated
in his land in the case of heavy rain fall.

4. In the site visit, the approved drawing 12/AL/DG/1329/-CD REV-1 submitted
by DFCCIL was studied by the committee member. After analysing the
approved drawing, it was found that many works as mentioned in approved
drawing is yet to be carried out by Contractor of DECCIL. The work of Retaining
wall, drain and nalla at this location is incomplete. The contractor of DFCCIL
should carry out work as per approved drawing and complete the work at the
earliest so, that no water logging. rain cut and land slide problem will occur in
upcoming monsoon season as it had occurred in previous two-three monsoon
seasons.

5. In site visit it was found that DFCCIL's Contractor is discharging water to the
private land (Photos attached) as there is no proper drainage arrangement
available along the DFCCIL alignment towards Country side. Further the
embankment made by DFCCIL's Contractor for making road got damaged
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available along the DFCCIL alignment towards Country side. Further the
embankment made by DFCCIL's Contractor for making road got damaged
during rainy season due to heavy water flow from DFCCIL tracks resulting in
rain cuts and landslides and disturbing the adjacent private land. In view of above
committee proposed making of retaining wall of appropriate size all along
parallel to the road made by DFCCIL's Contractor starting from New pardi
Station building (DFC chainage 221/3) to DFC chainage 222/27 (IR chainage
187/520) of length approx 1500 m to retain DFCCIL earth work and also
proposed to make adjacent drain of appropriate capacity to discharge water to
adjacent minor bridges. By making this drainage arrangement, the water logging
problem at this location will be minimized. A sketch made by committee is also
attached here with for ready reference in Appendix A.

6. The pathway of balakhadi drain shifted due to construction of DFCCIL
embankment towards MNB 56. The Balakhadi drain coming from East side
needs to be properly trained. The kutchha drain length going parallel to DFCCIL
land is to be made of concrete with appropriate size by contractor of DFCCIL so
that water can discharge in to nearest minor bridge no. 56. The kutchha drain
length beyond DFCCIL land may also be made properly so, that water can be
discharged to nearest minor bridge without any hindrance.

In view of above, DFCCIL may be requested to carry out balance work as proposed

above within 2-3 months' time period so, that further water logging, water accumulation,
rain cut & land slide problem will not occur in upcoming monsoon season. In addition to
this concerned agency may be advised to properly make the Balakhadi drain beyond
DFCCIL land before upcoming monsoon season.

Enclose: Reference 2 and 3

(Aayush Oak)
District Magistrate
Valsad
Copy to:
1. Deputy Collector and Sub Divisional Magistrate, Pardi...... for Information.
2. Mamlatdar and Executive Magistrate, Pardi................ for Information.
3. Regional Officer, Gujarat Pollution Control Board, Vapi. ................ for Information.
4. Chief Project manager (North), DFCCIL, 7% Floor, Central Railway, New

Administration Building, D. N. Road, Mumbai — 400001...... for necessary action
according to joint Committee Report before monsoon season.

. Executive Engineer, Damanganga Canal District division no. 03, Balitha-Vapi....... for

necessary action according to joint Committee Report before monsoon season.

. Deputy Executive Engineer, Damanganga Canal Subdivision no. 11, Pandi..c..v for

necessary action according to joint Committee Report before monsoon season.

. Chief Officer, Pardi....... for necessary action according to joint Committee Report

before monsoon season.

. Deputy Horticulture Director, Valsad...... for Information.
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Joint Site Visit Report of Committee nominated by District Magistrate/Valsad

Sub: Matter of Spot inspection and report under NGT-784/2022

Ref: - District Collector Letter Number ACB/MSC/Vashi/3877/2023 dated 12.12.2023

Vide letter under reference District magistrate/Valsad has nominated 3 member committee
consisting of Executive Engineer/Damanganga canal Division, Deputy Executive
Engineer/Damanganga Canal Division & Deputy Project Manager/DFCCIL/Mumbai/N/Valsad to
carry out joint site visit in connection to the application of Shri Alpesh Desai under section 14 &
15 of the National Green Tribunal Act 2010 and further advised to found out that whether any
environmental laws and norms are found to be violated so, that further necessary corrective
measures can be suggested. Accordingly, a joint site visit was carried out on 16.12.2023 by the
committee members and following points have been noted: -

1. The work of making service road & Tracks parallel to DFCCIL track from New pardi Station
Building to Lc 90 is being carried out by DFCCIL (PSU under Ministry of Railways). The
contractor engaged for this work is M/s Express Freight Consortium. This work is being
supervised by PMC-2R(ZMT-2) engaged by DFCCIL.

2. DFCC has constructed Road & formation in its own land after extending all the existing
Railway bridges to dispose the rain water.

3. As the adjoining complainant ‘s land is in low laying area, water gets accumulated in his
land in the case of heavy rain fall.

4. In the site visit, the approved drawing 12/AL/DG/1329/-CD REV-1 submitted by DFCCIL
was studied by the committee member. After analysing the approved drawing, it was
found that many works as mentioned in approved drawing is yet to be carried out by
Contractor of DFCCIL. The work of Retaining wall, drain and nalla at this location is
incomplete. The contractor of DFCCIL should carry out work as per approved drawing and
complete the work at the earliest so, that no water logging, rain cut and land slide
problem will occur in upcoming monsoon season as it had occurred in previous two-three
MoNsoon Seasons.

5 |n site visit it was found that DFCCIL’s Contractor is discharging water to the private land
(Photos attached) as there is no proper drainage arrangement available along the DFCCIL
alignment towards Country side. Further the embankment made by DFCCIL’s Contractor
for making road got damaged during rainy season due to heavy waterflow from DFCCIL
tracks resulting in rain cuts and landslides and disturbing the adjacent private land. In
view of above committee proposed making of retaining wall of appropriate size all along
parallel to the road made by DFCCIL’s Contractor starting from New pardi Station
building (DFC chainage 221/3)to DFC chainage 222/27 (IR chainage 187/520) of length
approx 1500 m to retain DFCCIL earth work and also proposed to make adjacent drain
of appropriate capacity to discharge water to adjacent minor bridges. By making this
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drainage arrangement, the water logging problem at this location will be minimized. A
sketch made by committee is also attached here with for ready reference in Appendix A.

6. The pathway of balakhadi drain shifted due to construction of DFCCIL embankment
towards MNB 56. The Balakhadi drain coming from East side needs to be properly trained.
The kutchha drain length going parallel to DFCCIL land is to be made of concrete with
appropriate size by contractor of DFCCIL so that water can discharge in to nearest minor
bridge no. 56. The kutchha drain length beyond DFCCIL land may also be made properly
so, that water can be discharged to nearest minor bridge without any hinderance.

In view of above, DFCCIL may be requested to carry out balance work as proposed above within
2-3 months’ time period so, that further water logging, water accumulation, rain cut & land slide
problem will not occur in upcoming monsoon season. In addition to this concerned agency may
be advised to properly make the Balakhadi drain beyond DFCCIL land before upcoming monsoon
season.

(Name with Signature) (Ngme with Signature)
A.le Pabed &'t '(7=._f“'z_-()
Deputy Executive Engineer Executive Engineer
Damanganga Canal Subdivision No.11 Damanganga Canal District division No.3
Pardi Balitha,vapi

Mz

(Name with Signature)

Deputy Project Manager/Engg/Valsad/DFCCIL
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APPENDIX A

1.PROPOSED PLAN BY COMMITTEE
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Appendix A

2. Pucca concrete Drain of appropriate capacity to be made on East side beyond DFC boundary
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